
Friday, 20th March, 1942



•• 18th WeIaraal'J'.1Mt-.. 
~(f!Dbers Sworn . . . . 
EiiIolution re Visit of Their Excel· 
'iencies Generalissimo and Madame 
Chiang Kai.Shek-Adopted . 

Welciome to 'His Excellency the 
Commander.in·Chief 

, Question and Answer . . 
, Statemente, etc., laid on the table 

Information promised in reply to 
questions laid on the table 

MeEages from' His Excellency the " 
Governor General , 

,Committee on Petitions. . 
Congratulations to recipients of 

Honours . . . . 
Gove~r General's Al!Sent to Bills . 
Bills p8ll8£'d by the. Legislath'e 

Assembly laid on the table . 
:'Death'of Sir Akbar Hydari '. . 
. Presentation of the Railway Budget '. 

r Statement of Business 
IIoDdI.J. 83Jd Feb~. 11MB-

PA-GES • 

1 

1-5 

5-6 
6-9 

9-30, 
31-32 . 

30-31, 
32 

32-33 
33 

34 
34-35 

35 
35-38 
38-44 

45 

Questions and Answers. . . 47-69 

~ Statements, e~., laid on the table 69 
Information promised in reply to 

questions laid on the table.. 70 
Bill passed by the LegisIativt' A8IIe'IIl. 

bly laid on the table 70 
Di!Klusiiion of the war situation in 

secret session . . . 
Standing Committee on Emigration 
"'orkmen's Compensation (Amend. 

ment) Bill-Considered and passed 
Indian Merchant Shipping (Amend.' 

ment) Bill -Considered and passed 
Indus Vessels (Amendment) Bill-

Considered and passed . . . 

70-71 . 
71-78 

78-·79 

79 

79-80 
Indian Medical Council (Amendment) 

B~l-C0I.'-sidered and passed . . 80-81 
Indian BOilers (Amendment) BiII-

Con~idered .md passed' . . . 
Multi.unit Co.operative Societies Bill 
, --Considered and passed , , 82-83 

. offee llarket Expansion BiIl-~on. 

J sidel'ed and passed. , , , 
'T. 24th Febra&l'J. 11MB-

uest~olls and 1\nswers , 85-97 
Standmg Committee on Emigration !l"i 
('.oneral Discussion of the Railway 

Budget, 1942·43 . , . . 98-134 

83-84 

82 

~II'IIIlIA". 28th Jl'ebraarr. lMs-
ember Sworn , . 135 
?'etJtions and Answers. . . 135-144 
IlIs -pa.'!8ed by the Legislative 
Asse~bly laid on the table. . 144-145 

resolution re An Indian Defence 
I ~ember-Adopted . . . 145-176 
i Indian Companies (Amendment) Bill 
\ -Introduced 
• -Resohttion re Pro~s of the ~ar~ 

Notmove4, 176-177 

176 

Is.~, ~hJl'eb~1'J',19U-
, !'esentatlon of the General Budget 

for 1942.43 . . 179-193 

ftandar. IUa 1IatcJI. ~ 
Statements, etc., laid on the table . 
General DiscuSsion of the General 

195 

Budget, 196-·239 
1'Iida7. 8th llareh. 18U-

Questions and Answers. . 
Bill passed by the Legislative 

ABBCmbly laid on the table . 

2U-249 

249, 
Resolution re Disposal of horses unfit 
, for military servic_Withdrawn . 249-250 
Resolution re Supply. of, Hindi and 

Urdu books to the Hindi Sahitya 
Sammelan and the Anjuman 
Taraqqi.i.Urdu-Adopted . ,'. 250-257 

Indian Companies (Amendment) Bill 
-Considered and past'Iid, • " 257--259 

Resolution re Formation of &, Home 
Guard-Negatived 259-268 

Statement of Business . 269 Tn...,.. 10th .uch. 1941-
Questions and l\nswers .. 271-283 
Motion for Adjournment re Evacuees , 
• from Burma '. . . . 283--285 

Statllments, etc., laid on the table ,285 
Central Advisory Council for Railways 285 
Standing Committee- for the Depart· 

ment of Communications .. . 
Standing Committee for Roads, 1942,43 
Standing Committee for the Depan' 

ment of Supply. . . . 

286 
286 

Standing Committee for the Depart· _ 
ment of Commerce ., 286 

Indian Penal 'Code (Amendment) 
Bill-Considered and passed '. .' 288--287 

Cotton Ginning and Pressing Factories 
(Amendinent) Bill-Considered and 
passed . , . . 287-288 

Indian Patents and Designs (Ex. 
tension of Time) Bill-Considered 
and passed , . . . • 

Protective Du$jes Continuation 
Bill-Considered and passed 288-293. 

Statement of Business " 293 

288 

WedDeIcIaJ'. 18th 1Iamh. lMS-
Member Sworn 
Questions and Answ"ers . 

295 
295-300 

Motion for Adjournment re Eva~uees 
from Burma-Withdrawn. . 300--301, 

329-·345 
Resolution re Subsidies to flying 

clubs-Withdrawn , . . 301-311 
Resolution re Standing Committee for ' 

the Civil Defence Departtnent-
Adopted·. . . . . 311-316 

Resolution re Eastern Group Supply 
Council-Withdrawr-. . . 316-320 

Central Advisorr. CouDcilfor Railwav 321 
Standing COIlUDlttee for Roads, 1942:43 321 
Standing Commit~ for the Depart-

ment of Supply. , . , 321 
Standing Committ~ for' the Depart. 

ment of Commerce . . .' 321 
Standing Committee for the Depart. 

ment of Communications . . 322 
Resolution re Appointment of Indians 

in the Indian Corps, of Engineers, 
etc.-To 68 co"ltinued 322-329 

Statement of BusinesS 321 



1'.,. Iotb II&rch. 1HI-
• Bills paued by the Legislative 

.Al88mbly laid on the table. • 34,7 
1Iou4 .. ,. IItIlIlaroh. 1IU-

Member Swom .. 34,9 
Questions and Answers. . 34,9-351 
Statements. etc., laid on the table • 351-352 
StandiDg Committee for the Depart-

ment of Labour. . . • 353 
Central Committee of the Tuber-

culosis Association of India. . 353 
Standing Committee for the Depart-

ment of Civil Defence. . • 353 
Indian Finance Bill-Motion to con-

sider-To be continued . 353-384, 
611ClaJ. 24th 1Iarch. 1IU-

l\Cember Swom . . . .385 
Indian Finance Bill-Conlilidered and 

passed . . . . . 385-437 
M8118ag8 from the Legislative AsSembly 406 
Agricultural Produce . (Grading and 

Marking) Amendment Bill-Con-
sidered and passed . . . 4,37 

Indian Tolls (Army) Amendment 
. Bill-Considered and passed . . 4,37 

Cantonments (Amendment) Bill-
Consideration postponed to Wed-
nesday, 25th H&rch, 1942 . • 438 

Web...,. 15th .arch. 1H8--
Message from' the Legislative 

Assembly. . . . . • -439 
Bills passed by the Legislative Assem-

bly laid On the table. . . 439 
Delhi Muslim Wakfs Bill-Motion 

for reference to Joint Committee • 43g;......"" 
Resolution n. Appointment of Indians 
. in tlie Indian Corps of Engineers, 

etc.-Adopted.. . 44,0-«7 
Cantonments (Amendment) Bill-

Considered and passed • • «7-4,54, 

PM •.. 
Resolution n Examination of the Law 
~f Contempt of Court-AdoPted . 45~4,t' 

Resolution n Expansion and speed 
up of the manufacture of war 
mate~ialll-P08l:poned to 31", March, 
1942 . • • • • 

Resolution re Inquiry into proprietary 
. rights of land-owners. in canton-

ments, etc.-Negatived 4,69-4~ 

ftunclaJ ..... ~ch. lH8-
Member Swom . • ; • 483 
Billa pasSed by the Legislative 

Assembly laid on the table. • 4S8 
TaIlClaJ. 8lIt IIarcho lH8-
Questions and Answers. • • 485-501 
Information promised in reply to 

questions laid on the'table. • 501 
Standing Committee for the Labour 

Department. . . . . 501 
Standing Committee for the Depart-

ment of Civil Defence. . . 501 
Central Committee .of the Tuber-

culosis Aaaocia.tion of India. .• 502 
Weekly Holidays Bill-Considered 

and paseed . • • . -. . 562-503 
Industrial Statistics Bill-Considered , ,_ 

and passed . . . . . 503-live 
Resolution n Manufacture of war 

materisJ--Negatived. . . 506-522 
Bill passed by the Legislative ~ 

A888mbly laid on the table.,. 52 
Statement of Business .. 5!? .. ~ 

fturldaJ. bet April, 1IU- • 
Questions and Answers. . . 523-52:~ 
Statement, etc., laid on the table. 521> 
Motor Vehicles (Amendment) Bill-

Considered and passed . . . 528-529 
Notice of Motion for Adjournment n 

Australians, etc., in the Indian 
Al'my-Disallowed 5~0 



COUNCIL OF STATE. 
Fri4a,l. 20th March, 1942. 

The Counoil met in the Counoil Chamber of the Counoil House at Five of the 
Clock, the Honourable the Chairman (the Honourable Sir David Devadoss) in the 
Chair. 

BILLS PASSED BY THE LEGISLATIVE ASSEMBLY LAID ON THE TABLE. 

SECRETARY OF THE COUNCIL: Sir, in pursuance of rule 25 of the Indian 
Legislative Rules, I lay on the table copies of the following Bills which have been 
passed by the Legislative Assembly at its meeting held today :-

A Bill to fix the duty on salt manufactured in, or imported by land into, 
certain parts of British India, to vary the rate of the excise duty on 
motor spirit leviable under the Motor Spirit (Duties) Act, 1917, to vary 
the rate of the excise duty on kerosene leviable under section 5 of the 
Indian Finanoe Aot, 1922, to vary the rate of the exoise duty on silver 
leviable under the Silver (Excise Duty) Act, 1930, to levy customs 
duties in addition to the duties of oustoms leviable under the Indian 
Tariff Act, 1934, to fix maximum rates of postage under the Indian 
Post Office Aot, 1898, to fix rates of income·tax and super-tax and to 
continue the charge and levy of excess profits tax and fix the rate at 
which excess profits tax shall be charged. 

A BiIlto amend the Agricultural Produce (Grading and Marking), Act, 1937. 
A Bill further to amend the Indian Tolls (Army) Act, 1901. 
A Bill further to amend the Cantonments Act, 1924. 

Th& Council then adioumro. till Eleven of the Clook on Monday, the 23rd 
Maroh,I942. 

<,34:7 , 




